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MADHYA PRADESH ACT
No. 10 oF 2023

THE MADHYA PRADESH PEYA JAL PARIRAKSHAN (SANSHODHAN)
ADHINIYAM, 2022

[Receivd the assent of the Governor on the 25" January, 2023 ; assent first published in the “Madhya Pradesh Gazette
(Extra-ordinary)”, dated the 3™ February, 2023.]

An Act further to amend the Madhya Pradesh Peya Jal Parirakshan Adhiniyam, 1986.

Be it enacted by the Madhya Pradesh Legislature in the seventy-third year of the Republic
of India as follows :—

Short title. 1. This Act may be called the Madhya Pradesh Peya Jal Parirakshan (Sanshodhan),
Adhiniyam, 2022.

Substitution of 2. For Section 9 of the Madhya Pradesh Peya Jal Parirakshan Adhiniyam, 1986 (No. 3 of

Section 9. 1987), the following Section shall be substituted, namely :—

"9. The contravention of the provision of Section 3, Section 4 or Section 6 shall be
punishable with a fine of five thousand rupees for the first offence, and a fine of
ten thousand rupees or with imprisonment which may extend to two years for each
subsequent offence.”.
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